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[Translation] 

2543. SHRl NIRMAL KhATRI: Will 
the Minister of ENVIRONMENT NO 
FORESTS be pleased to state: 

(c) whether any pla.n to cbec polJution 
in 'Gbagra Tiv r' is being considered by the 
Central Gov roment; and 

(b) whether Government are aware 
that Gbagfa river passes thf(~ugh Ayodhya, 
the place of pilgrimage and there is much 
polJution in it ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRO MENT AND 

ORESTS (SHR, VIR SEN): (3) No 
pollution c nt r J cherne for Gha 'ra is 
und r con idera tion 0 f Central or State 
Government. 

(b) Yc , Sir; However t tl)cre is only 
some pollution from dam sties ewage, 
solid waste and fflu nts of an indus try. 

"Special Fines 00 AnU .. Pollution and , 
t\nU .. }lazard Measure " 

2544. HRI PURNA CHANDRA 
MALIK: WjJJ the Mini ter of ENVIRON .. 
MENT AND FORESTS be pleased to 
stat~ : 

(a) wheth r Government have contem­
plated to levy sp cia) fines for violating 
anti .. pollution and anti-hazard mea ure ; 

(d) if so the details thereof; and 

(C) if not, the tea sons thereof? 

THE MJNISTER OF STATE IN THE 
MINI TRY OF ENVIRONM NT AND 
FORESTS (SHRI VIR EN): (a) Under 
the provisioQs of the Water (PI vention and 
Control of Pollution) Act, 1981 pollutors 
can b penalised. and . fin s can be irnpos d 
for violation of anti-pol1utjon measures. 

(b) The enabling provisions arc under 
Secti os 41,42, 43, 44 and 45 of the Water 
(Prevention and Contr I of PoJlution) Act, 
1974 ~nd Sections 37, 38 and 39 of th Air 

(Pr veotion and Control of Pollution) Ac t, 
19,81. 

(c) Does nOt arise. 

Abolition of Custom Duty on Imported 
CZ Silico Crystals and Wafers 

2545. SHRI SATYAGOPAL MISRA; 
Will the PRIME MINISTBR b pleased 
to state: 

(a) whether Government abolished 
about 70 percent customs duty on imported 
CZ silicon cr~staJs and wef rs in 1983. 
which is also produced in tbe country; 

(b) if so, the rea ODS for such heavy 
redu~tion in the eu tom duty for the 
import d stuff; and 

(c) the details of compensating inceo­
tives given to Indian producers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DEPART. 
MENTS OF " OCEAN DEVELOPMENT, 
ATOMIC ENERGY, SPACE AND " 
ELECTRONICS (SHRI SHIVRAJ V. 
PATIL): (a) Government reduced the 
Cu toms Duty on SHi(fon Single Crystals 
and Wafers to 40<yo in Augu.st, 1983 ' as a 
part of the package of incentives given to 
electronics industry. 

(b) The main objective of this exerci e 
wa to bring down the prices of electronic 
comp n nts and equipment manufatured in 
the country. 

(c) Simultaneously, the customs duty 
'on ' the polysificon, a basic material to 
manufaqture Silicon Single Crystals and ' 
sub equent)y intQ wafers, was ~Jso reduced 
from 87% to 0% a part of the above 
packas. Subsequ ntly, ioc' ntive were 
giv 'n in terms of .reduction or duty from 
40<yo to 0% on quartz crucibles used in the 
manufacture of SingJe Crystals Silicon. 

12.00 hrs. 

PROF. MAOHU DANDAVATE 
(Rajapur) : Mr. Speaker, I wi h to draw 
your a ttention to the fact that after I had 
brought to the notice of the House two 
serious matter. fortunately Gov.;rnmeQt h a$ 




